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S t a f f  C a r s

647. Col. Zaldi: Will the minister of 
Transport be pleased to state:

<a) whether the various Ministries 
of the Government of India have been 
supplied with staff cars for official 
work;

(b) if so, the number of such cars 
Ministry-wise, during the years 1952,
1953 and 1954; and

(c) the total expenditure on the 
purchase and’ maintenance of staff 
cars during the years 1951-52, 1952-53 
and 1953-54, inclusive of the salaries 
or allowances paid to drivers and 
cleaners?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
Yes.

(b) A statement giving the required 
information is attached [See Appen­
dix IX, annexure No. 58],

(c) 1951-52
1952-53
1953-54

Rs. 4,85,300 
Rs. 6,09,600 

Rs. 6,94,100.
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R a i l w a y  E m p l o y e e s

650. Dr. Satyawadi: Will the Minis­
ter of Railways be pleased to state:

(a) the total number of the staff 
under each category employed at pre­
sent in the (i) Perambur Coach Fac­
tory, (ii) Chittranjan Locomotive 
Works and (iii) the Jagadhri Woric. 
shop.

(b) the number of Scheduled Caste 
employees among them; and

(c) the total number of persons re­
cruited in each calcgcry in 1954-55 in 
the above concerns and the number 
of Scheduled Caste employees among 
them?
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*The Deputy M^nlskr of Railways
a i i ( j ' ( a )

(b). A statem^tit giving inl’orma- 
tion as far as availaWa is attached 
l«Sec Appendix IX, apnexure No, 60].

(c) Information ̂ is being collecteu* 
t and will be supplied in due ccurse.

G azette d  O fticek s  o f  D e l h i T ele ­
p h o n e  D is t r ic t

651, Shri Tttshar Cliattevjea: Will the 
Minister of be pleas­
ed to state tha ;nutnfeisr of Gazetted 
Officers working in the Delhi Tele­
phone District for more than four 
years?

The Minister of Cemmunications 
(Shri Jasrjivan ®UimJ: Eight.
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M otxh ari P o st  O ffick

653. Shri Blbhuti Mlshrar WiU the 
Minister of Communications be pleas­
ed to state:

(a) whether Government are aware 
that in the Motlhari Post Office old 
two anna nickel coins are not accept­
ed; and

(b) if so, the reason therefor?.

The Mmister of CommUiiieattoM 
(Shri Jaglivan Ram): (a) No, only 
counterfeit coins have been infused.

(b) Does not arise.
D e p u t y  G e n e r a l  M an a g e r s  

(A m e n it ie s )

654. Shri Krlshnaeharya JTosWi; Will 
the Minister of Railwajrs be pleased to
state the main duties of the Deputy 
(general Managers (Amenities) ap­
pointed on the various Railways?

The Deputy Minister of Railways 
and Transport (Shri Aiagesan): The
main duties of the Deputy General 
Managers (Amenities) are:—

(i) Co-ordination between the vari­
ous departments dealing with pas­
senger amenities, with a view to 
ensure preparation of appropriate 
plans for the provision of adequate 
amenities iO tiie passengers at all 
stations and in trains;

(ii) to ensure early execution of 
such amenity works, when sanction­
ed;

(iii) undertake frequent inspectioni 
of stations, iraspelling in train service 
compartments, with a view to assess 
personally the requirements of pas­
sengers and also to ensure that the 
various amenities provided are Iwpt 
in good' state and freely utilised;

(iv) to ensure that appropriate 
action is taken to reduce over-crowd- 
ing in tra!ns and to eliminate begging 
and unauthorised hawking in trains 
and in railway premises; and

(V ) to  e n s u re  p ro m p t  d isp osa l o f  
p u b lic  co m p la in ts ,
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